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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a) During the period June 2014 to May, 2015, Air India's
cancelled on an average 1.6% of its flights

(b) The On Time Performance (OTP) of Air India flights for the period June,
2014 to May, 2015 is 72.3%.

(¢) Air India has won many awards for its service and performance. For the
year 2014, it has won the Economics Times Best Brand award for airline category,
Readers Digest Trusted Brand Gold Award and the International Quality Crown Award
- by the Selection Committee of Business Initiative Directions, Spain.

(d) Air India has taken following initiatives in the last one year to enhance
customer appeal and satisfaction. It has replaced its old aging fleet with new aircraft.
Air India has inducted state of the art B-787 Dreamliner aircraft on many international
and some domestic routes. In July, 2014, Air India has joined the prestigious Star
Alliance. Now it is able to offer more itinerary choices to its passengers covering
1,269 destinations in 193 countries around the world. Further, the On Time Performance
of the company has improved over the time.

International Airport in Chhattisgarh

12428. DR. BHUSHAN LAL JANGDE: Will the Minister of CIVIL AVIATION
be pleased to state:

(a) the problem in place to declare the only airport situated in Chhattisgarh
State as International Airport, and when a declaration in this regard will be made;

(b) whether it is being considered upon to increase the frequency of Air India
flights from New Delhi to Raipur which is only one at present; and

(¢) whether the runway available at Jagdalpur, Ambikapur and Bilaspur in
Chhattisgarh State will be upgraded into airports so that regular domestic flights are
operated from there?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) Declaration of an airport as International Airport
depends upon the traffic potential and the demand from airlines for operation of
international flights as well as the availability of the facilities like Runway length of
about 9000 feet to cater to medium capacity long-range aircraft or equivalent type of
aircraft, scope for extending the runway length further as per future requirements like
for Airbus A330, availability of Ground Lighting Facilities and Instrument Landing
System for operation of aircraft at night and availability of Customs, Immigration,
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Health and Animal and Plant Quarantine services. The draft Civil Aviation Policy
formulated by the Government also envisages promotion of the six metro airports at
Delhi, Mumbai, Chennai, Kolkata, Bangalore and Hyderabad as international hubs to
serve as the main access points for international travel to and from India, as this is
essential for developing domestic civil aviation.

(b) Flight operations in domestic sector have been deregulated and the airlines
are free to operate anywhere in the country subject to Route Dispersal Guidelines
(RDQG) issued by the Government. However, it is upto the airline operators to provide
air services to specific places depending upon the traffic demand and commercial
viability.

(c) Development/upgradation of airports is a continuous process and is undertaken
by Airports Authority of India (AAI) from time to time depending on the availability of
land, commercial viability, socio-economic considerations, traffic demand / willingness
of airlines to operate to/from such airports.etc. Ambikapur and Jagdalpur airstrips
belong to the State Government of Chhattisgarh and AAI does not intend to develop
these airstrips due to unviability of operations. Bilaspur airstrip belongs to AAI and
Ministry of Defence (MoD) has desired for transfer of the Bilaspur airstrip to Army
for joint user development, which is subject to signing of MoU between Indian Army
(MoD) and AAI (Ministry of Civil Aviation).

Development of Airports at proposed Smart Cities

2429. SHRI K. R. ARJUNAN: Will the Minister of CIVIL AVIATION be pleased
to state whether Government has any plan to develop airports at the cities selected
for Smart cities programme of the Government, if so the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): No, Sir.

Complaints against Airlines

2430. SHRI BALWINDER SINGH BHUNDER: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether there has been a massive increase in number of complaints against
airlines during the last four months;

(b) if so, the number of complaints received during that period pertaining to
staff behaviour, lost/damaged baggage, refund cases, poor catering, fare structure,
misbehaviour with passengers, and delay of flights etc.; airlines-wise;

(¢) whether complaints received from passengers are not resolved to their
satisfaction and are closed; and



